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UPPCB 

Ref. No.: G000929/ O A No 332/1023 

VIeCH, HTHG231216 

REGIONAL OFFICE, 

U.P. POLLUTION CONTROL BOARD 

A: rosonbhadra@uppcb.in 

ovfto 12di, fayt ug, Ht , 

SONBHADRA 

LiFE 
Lifestyle for 
Environment 

Date: 07.12.2023 
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Robertsganj, Sonbhadra-2312 16 
E-mail: rosonbhadra@uppcb.in 

Annexure-3

67



huty Vlo-G000585/0.A.No.388/2023 fiF26.07.2023 IRT I HTA, TATG fGT 

Htet4 ya H-GO00759/0.A.No.388/2023 f&0E-22.09.2023 gINI ard yeY, ETS 

HE-H03478/0}-2/qy-524 /di TI/23 fei<a-30.11.2023 gIT Ag (uqyu fARUT TeT 

Environmental Compensation (EC) = Pollution Index (PI) x No. of days from which the non-compliance 
has been observed (N) x Factor in Rupees (R) x Factor for scale of operation(S) x Location Factor (LF). 

Where, 
Pl=50 (Pollution Index=50 for orange category unit) 
N=135 (No. of days from which the non-compliance has been observed) 
R=250 (R factor in Rupees) 

fao 

S=0.5 (Factor for scale of operation-0.5 as investment of unit is less than 
Rs.50 Lac(0.5 for small scale unit) 

LF=1.0 (Location Factor= 1.0 as population of Vill. Rampur Dhabhi, Paragana Bhagawat, 
Chunar, lies between 1 lac to 10 lac. (LF is 1.0 for population less than 10 lac) 

Therefore, 
Environmental Compensation(EC) 

o2l29 

GO3ITNOy50 

= PI x NxRx Sx LF 
= 50 x 135 x 250x 0.5 x 1.0 

-Rs. 8,43,750/-(Rs. Eight Lakh forty three 
Thousand Seven Hundred Fifty) 

o7]/2)23 o1223 
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4G-Gyr fahg a yaTc4, AG yatp-H00439/r 2/q4-506/23 

ATH ya HHO3476/Î-2/Y-503/dt 3TN/23 feiG-30.11.2023 INI Ag (yqgu 

Environmental Compensation (EC) = Pollution Index (PI) x No. of days from which the non-compliance 
has been observed (N) x Factor in Rupees (R) x Factor for scale of operation(S) x Location Factor (LF). 

Where, 
PI=50 (Pollution Index-50 for orange category unit) 

N=135 (No. of days from which the non-compliance has been observed) 
R= 250 (R factor in Rupees) 

S=0.5 (Factor for scale of operation-0.5 as investment of unit is less than 
Rs.50 Lac(0.5 for small scale unit) 

LE=1.0 (Location Factor= 1.0 as population of Vill.Rampur Dhabhi, Paragana Bhagawat, 
Chunar, lies between 1 lac to 10 lac. (LF is 1.0 for population less than 10 lac) 

Therefore, 
Environmental Compensation(EC) 

oH22) 

UO3TROq50 

= PIx NxRxSx LF 
=50 x 135 x 250 x 0.5 x 1.0 

= Rs. 8,43,750/-(Rs. Eight Lakh forty three 
Thousand Seven Hundred Fifty) 

oTl423 
(toco taf) 
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1ufes yai-GO00585/0.A.No.388/2023 fzica- 26.07.2023 ERI as qre4, TETG 0ft 

GO00758/0.A. No. 388/2023 fip-22.09.2023 IRI s Hl, Gg tT t efÂ I 

3TGII/23 fei5-30.11.2023 RI A� (Hqu fTRU TTT A) faf, 1981 (qrienf) ñt 

EIRI GIN fet fG-08.02.2019 3HR GT y f à AUT fafer 18.07.2023 

Environmental Compensation (EC) = Pollution Index (Pl) x No. of days from which the non-compliance 
has been observed (N) x Factor in Rupees (R) x Factor for scale of operation(S) x Location Factor (LE). 

Where, 

Therefore, 

Pl=50 (Pollution Index=50 for orange category unit) 
N=135 (No. of days from which the non-compliance has been observed) 
R= 250 (R factor in Rupees) 
S=0.5 (Factor for scale of operation-0.5 as investment of unit is less than 

Rs.50 Lac(0.5 for small scale unit) 
LF=1.0 (Location Factor= 1.0 as population of Vill.Rampur Dhabhi, Paragana Bhagawat, 

Chunar, lies between 1 lac to 10 lac. (LF is 1.0 for population less than 10 lac) 

Environmental Compensation(EC) 

(yH E) 
GO3TROY50 

-P!xNxRxSxLF 
=50 x 135 x 250 x 0.5 x 1.0 
= Rs. 8,43,750/-(Rs. Eight Lakh forty three 

Thousand Seven Hundred Fifty) 

712|23 
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yalo-H70818/-2/bIOGO-TO/qy-506 / 2022 teIA 25.01.2022 TRT RU aGIT ft 

HIT-H00420/2/Ay-506/23 fiG-06.09.2023 GRT Y (9<u fAIrUT FT AjaU) 

Environnmental Compensation (EC) = Pollution Index (PI) x No. of days from which the non-compliance 
has been observed (N) x Factor in Rupees (R) x Factor for scale of operation(S) x Location Factor (LF). 

Where, 

Therefore, 

Pl=50 (Pollution Index=50 for orange category unit) 
N =630 (No. of days from which the non-compliance has been observed) 
R= 250 (R factor in Rupees) 
S=0.5 (Factor for scale of operation-0.5 as investment of unit is less than 

Rs.50 Lac(0.5 for small scale unit) 
LF=1.0 (Location Factor 1.0 as population of Vil.Rampur Dhabhi, Paragana Bhagawat, 

Chunar, lies between 1 lac to 10 lac. (LF is 1.0 for population less than 10 lac) 

Environmental Compensation(EC) 

Shuibhm fing e|i2)23 

UO3TNOYoo 

= PIx NxRxSx LF 
= 50 x 630 x 250 x 0.5 x 1.0 

= Rs. 39,37,500/-(Rs. Thirty Nine Lakh 
Thirty Seven Thousand Five Hundred only) 

(toto taf) 
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